
4i Written Answers ASAbkA  2i, i89$ (SA&A) Written Answers 44

During the Fourth Five Year Plan there 
is ao Central assistance for the establish’ 
ment of new Primary Health Centres, cons-
truction of buildings and staff-quarters and 
augmentation of staff in tbe existing Pri-
mary Health Centres. This is now the 
responsibility of the State Governments.

However the State Government was 
requested on the 27th August, 1970 to see 
that all the Blocks should have at least one 
Primary Health Centre each and that there 
should not be any area left without Health 
services by the end of the Fourth Five Year 
Plan. The Government of West Bengal 
proposed to upgrade 34 subsidiary Health 
Centres to Primary Healh Centres and also 
to establish '8 new Primary Health Centres 
out of 110 Blocks without Primary Health 
Centres as on 1.4.1969, before the end of 
the Fourth Plan. The State Government 
have already established 11 Primary Health 
Centres during 1969-70, and 2 during 1970- 
71. At the moment there are 97 blocks 
without Primary Health Centres.

Aid from Soviet Union for starting Paediatric 
and Physiotherapy Wards in the AHeppy 

Medical College, Kerala

*1066. SHRI C. JANARDHANAN : 
Will the Minister of HEALTH AND 
FAMILY PLANNING be pleased to state :

(a) whether the'Soviet Union has offer-
ed aid in starting paediatric and physio-
therapy wards in the AHeppy Mcdical 
College Hospital in Kerala ;

(b) if so, the aid offered ; and
(c) whether Government have accepted 

the offer 7

THE MINISTER OF WORKS AND 
HOUSING AND HEALTH AND FAMILY 
PLANNING (SHRI UMA SHANKAR 
D1KSH1T) : (a) to (c). No offer of aid in 
starting Paediatric and Physiotherapy wards, 
in the AHeppy Medical College has been 
received by the Government of India from 
the Soviet Union. However, a proposal was 
received from the Kerala Government for 
seeking assistance from the U. S. S. R. 
Government for sotting up of two twits, 
one each for Physiotherapy and Paediatrics 
in the Medical College at AHeppy. ffe* 
matter fc under consideration in consultation 
*ftfc the State Government
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Agency Entrusted with the Task of 
Purchasing Requirements of All India 

Institute of Medical Sciences,
New Delhi

*1071. StfRl D. K. PANDA : Will 
the Minister of HEALTH AND FAMILY 
PLANNING be pleased to state :

(a) the agency which buys different re-
quirement* of Ail India Institute of Medical 
Sdeooest N w  Delhi;

(b) whether btflfc supplies of drugs an* 
mididnes are seldom tested ;
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(c) whether suoh pwefaaef tee ^ften 
made from non-manufacturers who function 
as intermediaries ; and

(d) the number of tests made in respect 
of each product before it is administered ?

THE MINISTER OF WORKS AND 
HOUSING AND HEALTH AND FAMILY 
PLANNING (SHR. UMA SHANKAR 
DIKSHIT) : (a) The AH India Institute of 
Medical Sciences itself buys its Require-
ments.

(b) “Random testing" of drugs and 
iredicines is done by the Drugs Controller, 
Delhi Administration at his own volition. 
Where necessary, he does so at the request 
of the All India Institute of Medical 
Sciences.

(c) Normally, purchases are made only 
from the manufacturers or their accredited 
distributors. Purchases from non-manu- 
facturers are made only in inescapable 
situations.

(d) Besides the tests carried out by 4he 
Drugs Controller, Delhi Administration, the 
medicines before being administered to the 
patient, are checked in respect of any dis-
coloration, presence of foreign body and 
date of expiry. Whenever indicated, sensiti-
vity test it also .performed.

Fertiliser Complex in North Area of 
West Bengal

*1072. SHRI B. K. DASCHOW- 
DHURY : Will the Minister of PETRO-
LEUM AND CHEMICALS be pleased to 
state :

(a) whether in view of larger demand
for fertiliser in North area of West Bengal, 
his Ministry has decided to establish a Ferti-
liser Complex that a m ;

(b) whether sometime back on the basis 
of an Expert Committee Report, Planning 
Commission gave its opinion that a Fertili-
ser Project raw he estaMfehcd in North 
Bengal; «nd

(c) if so, the reaction of Ocmemrineftt 
thereon ?

THE MINISTER OF ttSTlMMW&M 
AND CHEMICALS (SHRI P. C. SETHI) :
(a) There is no proposal, at present, to 
set vp n fertiliser convex North 
Bengal.

<b) No, Sir. Government is npt aware 
v f any Expert Committee report wggesting 
the location of a fertiliser factory ,i» Nojr^ 
Bengal.

(c) Does not arise.

Repatriation of Dividends by Pharmaceutical 
Finns

*1073. SHRI K. S. CHAVDA : Will 
the Minister of PETROLEUM AND 
CHEMICALS be pleased to state :

(a) the number of foreign Pharmaceuti-
cal firms having more than 50 per cent equity 
participation, who ha\ e repatriated moiey by 
way of dividends, royalties and over-
invoicing during the last three years and 
money repatriated by each firm;

(b) whether the technical know-how of 
tablets, iryeqtables is available m the coun-
try yet expansions have been given to 
foreign firms ; and

(c) if so, whether Government intend to 
utilise the technical know-how of our coun-
try In this matter ?

THE MINISTER OF PETROLEUM 
AND CHEMICALS (SHRI P. C. SETHI) :
(a) There a*e 95 foreign firms having more 
than 50% equity participation. This Minis-
try has no information regarding the over* 
invoicing by any these firms. The other 
information regarding repatriation of divi-
dends, royalties, etc. is being collected and 
wiH be laid on the Table of the House In 
due course.

(b) and (c). Technical know*how, 
whether available with the aforesaid foreign 
firms or the Indian companies, is utilised to 
the fullest extent possible and import of 
foreign know-how is restricted only to areas 
where indigenous know-how is not currently 
available or is not likely to be avaHabks in 
the foreseeable future. Each case for ex-
pansion of capacity is considered on its' 
merits keeping the national interest «  
view.

Lost to Treoriwy Unit «F Feetilfeer 
Corpoatfea of fedfe

*1074, SHRI RAJDEO SINGH ; 
the Minister of "PETROLEUM KNB 
CHEMICALS be pleased to state:

(a) whether Tenmbuy Uoitof >Fertil**'




